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Civil Appeal  No(s).  9909/2013

MIRZA ANIS AHMED(DEAD) THROUGH LRS.                Appellant(s)

                                VERSUS

RAMJAS SINGH YADAV (DEAD) THR. LRS. & ANR.         Respondent(s)

 
Date : 13-01-2023 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ABHAY S. OKA
                           [IN CHAMBER]

For Appellant(s)                    
                   M/S. Mukesh Kumar Singh And Co., AOR
                   Mr. Mukesh Kumar Singh, Adv.
                   Mr. Amit Garg, Adv.
                   Mr. Ajit Kumar Pathak, Adv.
                   Mr. Kunwar Siddharth Singh, Adv.
                   Mr. Ashutosh Chaturvedi, Adv.
                   Mr. Narendra Kumar Goyal, Adv.
                   Mr. Vipin Sandu, Adv.
                   Mr. Jeetendra Kumar, Adv.
                   Mr. Vipin Kumar Saxena, Adv.
                   Ms. Kajal Rani, Adv.

Mr. Amit Garg, Adv.
Mr. Dheeraj Srivastava, Adv.               

                   
For Respondent(s)
                    Mr. Garvesh Kabra, AOR
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

Service of notice for alternative arrangements of the 
appellants is complete.  Registry to take steps of listing the 
appeal before the appropriate Bench as per its turn.
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